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Telephone Nigam Limited by the subscribers
while going abroad;

(b) the area-wise number of such applica-
tionsfor re-installation pendingfor thelastmore
than 3months with the Mahanagar Telephone
Nigam Limitedin New Delhi: and

(c) the time by which suchtelephone con-
nections are likelytobe re-instalied?

. THEMINISTEROFSTATEINTHEMIN-
ISTRY OF POWER (SHRI P.V.RANGAYYA
NAIDU): (a) Sir, Noseperate instructions are
issuedforre-installation of thetelephonecon-
nections of subscribers while goingabroad.

(b) and (c). No separate record is being
maintained of pending cases of reinstallation of
telephone of subscribers going abroad.

Filling up of Reserved PostsinlAAl

8016. SHRIN. DENNIS: Willthe Minister
of CIVILAVIATION AND TOUR!SMbepleased
tostate:

(a) whether attention of the Government
hasbeendrawntothe news-tems appearedin
the Rashtnya Sahara’ dated February 13,92
and ‘Patriot’ dated March 25, 1992 regarding
irregulantiesin filling up of reserved vacancies
forthe Scheduled Castes andthe Scheduled
Tribes; and

(b) if so, the facts and the action taken
thereon?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRL.GHULAMNABIAZAD): (a)
and (b). Thetwo newsitems refertofillingup of
various vacancies reserved for Scheduled
Castes and Scheduled Tribes in the Interna-
tional Airports Authority of india (IAAl) in re-
sponse to advertisementsissuedinJune 1990
and December 1990. Thenews tems alsorefer
tofilhng up of the post of Deputy General man-
ager(Public Relations) reservedfor Scheduled
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Castes.

12outof28 reserved vacancies advertised
inJune 1990 werefilled up. Novacancy couldbe
filled up in response to the advertisement of
December 1990forwantof suitablecandidates.

None of the candidates who appearedfor
interview for the post of Deputy General Man-
ager (Public Relations) in response to adver-
tisements of June 1980 and December, 1990,
was foundsuitable. The postwas again adver-
tisedinSeptember, 1992. Interviewforselection
was heldon 11.3.1993. Selection of asuitable
Scheduled Caste candidateis underfinalisation.

Anti-indiaTiradeinU.K.

.8017. SHRIRAM KAPSE: Will the Minis-
terof EXTERNAL AFFAIRS be pleasedtostate:

(a) whetherthe Government are aware of
the recentreportsregarding anti-indiatirade by
the pro-Pakistan lobby in UK in the wake of
Ayodhyaincident; and

{b)itso, the stepstakenbythe Government
inthis regard?

THEMINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNALAFFAIRS (SHRIR.L.
BHATIA): (a) Yes, Sir.

(b) Government havetaken all necessary
stepstocounterthis anti-India propaganda by
projectngthecomectfacts regardingthe Ayodhya
incidentandits aftermath and reaffirming our
firm and abiding commitment to the principles
of secularismandthe protection ofthe rights of
the minorities. Our principled standin this re-
gardwas conveyed by PMto the British Prime
Ministerdunngthelater's visitinJanuary, 1993.
Inthis context, the indian High Commission in
London has also remainedin regular contact
withthe British Government, Parhamentanans,
opinionmakers, media andallconcemedseg-
ments of society.





